63 Written Answers

of power, raw materials etc., and
the cemands of the products of
each unit.

The reported production of mild
steel, high carhon steel, and alloy
steel by the Mini Steel plants during
1984-85 annd1985-86 was as follows:—

(in tonnes)

_——

1984-85 1985-86
Mild steel 13,06,804  19,28,683
High Carbon 2,05,962 2,62,357
Alloy Steel 2,42,227 3,73,799
TorAL 17,55,003 25,64,839

Diétribution of Land to Landless
in Orissa

1469. SHRI JAGADISH JANI :
Will the Minister of Agriculture
be pleased to state:

(a) whether guidelires have been
issued by Government to different
States for the distribution of land
among the lardless persons ;

{(b) if so0, the number of landless
persuns who have beerr given land
in. Orissa during the Sixth Five Year
Plan;and

(c) what is the number of Sche-
duled Castes and Scheduled Tribes
beneficiaries ?

THE MINISTER OF AGRI-
CULTURE (SHRI BUTA SINGH):
(a) National Guidelines drawn up
on the basis of the conclusions
of the Ghief Ministers’ Corferer.ce
on ceilings on agricultural holdings
heldir: July, 1972 provide that while
distributing surplus land, the States
should give priority to the landless
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agricultural workers particularly those
belonging to Scheduled Castes and
Scheduled Tribes. The Corference
of Revenue Ministers of States/
Union Territories held in May,
1985 also recommended that the
States should take measures for
vigorous implementation of land
celling laws and to ensure that the
lands declared surplus are promptly
distributed to eligible persons.

So far as allotment of Govern-
ment waste-lands is concerned the
State Governments have their own
rulesin thisregard.

(b) and (¢) In Orissa duvirg
the Sixth Five Year plan Period
surplus lands were allotted to 32,623
landless families of which 12,297
families belong to Sclieduled Gastes
and 10,652 belong to Scheduled
Tribes families, Apart from ceiling .
surplus land 63,966 landless fami-
lies have been provided with Go-
vernment wasteland for  agricul-
tural prurpose including 16,669 Sche-
duled Qastes families and 19,322
Scheduled Tribes families,

Delay in the execution of
the Indravati Irrigation
Project

1470. SHRI  GANESHWAR
KUSUM : Will the Minister of
WATER RESOURCES be pleased

to state :

(a) whether the entire work of
the upper Indravati multipurpose
project is expected to be completed
by the end of the Seventh Five
Yearplanperiod;

(b) whether the execution of the:
above project has already been de-
layed ;

(¢) if so, what are the main
factors responsible for delay ; and

(d) what are the steps taken by
Government to expedite the execu-
tior: of the above project ?
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THE MINISTER OF WATER
RESOURCES (SHRI B. SHAN-
KARANAND) : (a) No, Sir.

{b) Yes, Sir.

(c) In respect of the hydel com-
ponents (the dams and Power
House, etc.) there has been delay
in the finalisatior of pre-qualification
tenders in consultation with the
World Bank, The delay in the
case of irrigation components (the
barrage and canal system) is duc  to
provision of inadequate funds in
the State plan,

(d) The Project Works are heing
moritored by the Cenrtial Water
Gommission and the Central Elec-
tricity Authority. The Statc Govern-
menthave heen asked toexpedite the
finalisation of the tenders and the
award ol works, and to provide
adequate funds for the irrication
compaorent.

gheemt 9T sy

1471. it 7ear P6g @ @ e
WAL Tg AW H FI XA F

(%) a1 TEH W AR 17w,
1986 & ‘‘Swwear’ ¥ gheew gawA
@S &, WA w3 fivE & sva
TENTT TUFIT &1 AL fEam@r 90
T

(@) af &, o & O WTATT FT

() =T ag w= g o s @
qifsa gfwt 7 2 a=ad, 1086 &
TYW At 97 o Afymbat & 0w
ITEIT HIHT AT T & HAT FFT
W, ofe g, @ SEE ato @
¢

(7) Imm=RY & TG FE H;<
. Y APt & Pawqgy wEEw w9 &
Tau o= 7 =1 FEfeEt w1 § wuEr
F@ a fa=w @@ g ?

T WAy A IgwAr (s P
mH) ¢ (%) ek (@) FTER A 17
380 RS—3

[12 MAY

1986 ] 1o Questions 66

#¥F, 1986 ® ‘IEEWT WHNEIX 9F
o gFIIT TR ST 2 | T
IaT GHIT &1 AT T T2 TG T
. aEee P 2 0

" (@) ez e =1 gEay agE &
IR qraetdt e giewt 4 swaq,
1986 Véftﬁﬂ’f“‘{mﬁa’wr
T 3 TR fag o | @ snaEen
AT HEARY B fau IEX 9w
FIFL W WA Tqu T o

(a)a’l’wﬁvrszr ST® awErRl
H W @R § TRy Te=r & faog
THT & TUT 39 |qC & €. & & T9Q
FIGFA 2 | TE TAAA B PAT A9
H‘@Tﬁ/%?’n?ﬁ‘ﬂ‘ﬁaﬂ‘ quy-Tay
oz fear-faw oS Tw gt

Vacant Posts of Hindi
stenographers, typists/clerks

1472. SHRI PYARELAL
KHANDELWAL : Will the Minis-
ter of STEEL AND MINES be
pleased to state :

(a) what is the number of posts
of Hindi sterographers and typists/
clerks which have been lying vacant
in various departments of his Minis-
try and siree when;

(b) what are the reasons for
not filling up these vacancies ; ard

(c) whether ary apportunity for
promotion has been provided to the
clerical staff, i so, what are the
details thereof ?

THE MINISTER OF STEEL
AND MINES (SHRI K. C. PANT) :
(a) Onc post of Hindt typist/Lower
Divisior Clerk has been lying vacant
in the Indizn Bureau of Mines, a
subordinate officc of the Department
of Mires,from August, 1985.

(b) Staff Selectiorr Commission
hasnot beer. able to make a suitable
nomination ,



